I21  Written Answers

THE MINISTER OF EDUCATION,
SOCIAL, WELFARE AND CULTURE
(DR. PRATAP CIANDRA CIUN-
DER): (a) to (c¢) The 52nd All India
Education Conference was held at
Rhopal from the 4ih to 7th June,
1978 under the auspices of the All
india Federation of Educational Asso- ,
ciation. Government have no infor-
mation on the matter.

Displaced persons from the erstwhile®
East Pakistan who crossed over to,
India after partition

1164 SHRI U. K. LAKSHIMANA
GOWDA:
SHRI JAHARLAL BANER-.
JEE:

SHRI PRASENJIT BARMAN:
SHRI AHMED HOSSAIN
MONDAL:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to stale:

(a) the total number of displaced
persons, who came over to India from
erstwhile East Pakistan (now Bangla-

»

desh) after the partition of the coun-

try;

(b) the number among them who
have been rehabilitated in India and
the places where and the manner in
which they have been rehabilitated;
and

(¢) what is the number of such
displaced persons who are yet to be
rehabilitated.

THE MINISTER OF WORKS AND
HQOUSING AND 3UPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The total number of
digsplaced persong from former East
Pakistan who came over to India after
partition is as follows: - -~ -

(i) Old migrants (up to

31-3-58) 41.17 lakhs
(ii) New migrants (1-1-64
to 25-3-T1) 11.14 lakhs

(b) Out of 41.17 lakh old migrants
(8.23 lakh families) about 31.32 lakhs
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to Questions 122
persons (6.28 lakh families) stayed in
West Bengal About 5.23 lakh families
ot rehabulitation assistance, in one
form or the other up to March, 1975.
About 0.94 lakh familieg did not seek
any rehabilitation assistance. About
0.11 lakh families remained in PL
.Homeg and Squatters’ colonies in West
Bengal. The remaining 1.95 lakhs
familles were rehabilitateg in differ-
.ent States as indicated pelow, under
several schemes in agriculture, small
‘trade, business emiployment etc.

Number
of
fz milics
rehabilitated

Names of the State

- . -

Assam 90,000
Tripura 69,cco
Bihar 14,6C0
Uttar Pr‘adcsh‘ 4,000

Madhya‘Pradesh (Exclidirg 3,00

DNK). .

Orissa (excludirg TNK) cco
Andaman & Nicctar Islrrcs 3,000
Dandakaranya - . . 8,0c0
Manipur . « . 500
Rajasthan . . e 300
ToraL . . . r,g4,8;;

Or say . 1,95 lakh

families

Out of 11.14 lakh new migrants, 6
lakhs persons stayed on in West Ben-
gal and were not eligible for rehabili-
tation since it was decided by the
Government that only whose families
who move outside West Bengal will
be given such benefit. Some families
did not register themselves in Relief|
Transit Campg or left Camps on their
own and were thus not eligible for
rehabilitation. The number of families
that ultimately sought rehabilitation
was 78,368. They have been -rehabili--
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123 Written Answers [ RAJYA SABHA ] to Questions
tated in different States in the , manner indicated below:
Nm: of twe Siite ¢ e = L0 Azricultuare Trade Small Toud
Industry

‘1. Andhra Pradesh . . % e - 'ﬂxsﬁl‘ o 44 1605
2. Arunachal Pradesh , . » T agoa - 2gc2
3. Assam . e - PR By - 6784 6244 . 15028
4. Bihar . - ;. o m . 1032 1517 .. 2549
5. Karnataka o . . . . 824 . . 824
6 Maharashtra . . . . 5352 e 506 .. 5858
7. Madhya Pradesh . v. % . 4516 1764 8o 6360
8. Manipur . . . . . 145 .. 145
9. Meghalaya . . . . 1938 212 2150
10, Odissa . . . . . 6 253 259
11, Punjab . . . e ’ ‘ 3 3
12. Tripura . . .. . ' , 5675 728 6103
13. Uttar Pradesh . : . . 1399 394 390 2183
14. Rajasthan . . N . g1 - 335 '}47
15. Andamans f [ 1S N 774 31 8o5
16. Dandakaranya R . . 1561'; 881 1649&
e * . ToraL 48937 12912 470 62319

(¢) There are gbout 9,198 families
in karmi shibirs and Work-site camps
in Dandakaranya and in the States
of Andhrg Pradesh Uttar Pradesh,
Bihar and Madhya Pradesh (assuming
the return of all deserters) who are
yet to be rehabilitated. All  these
families are programmed for rehabili-
‘tation mostly in Dandakaranya and in
small numbers in the other States men-

tioned. . ]
[P SN

Cent'al Agmark Research and
Training Institute

1165 SHRI S. W. DHABE:
SHRI DINESH GOSWAMI:

oM

Wil? \b» Minister of AGRICUL-

TURE AND IRRIGATICN be pleased
to state:

(a) whether it is a fact that the
Central Agmark Research and Train-
ing Institute financed by the U.N.D.P.
has been permitted to function atthe
Central Agmark Laboratory, Nagpur
under the Directorate of Market1ng
and Inspection; and

(b) if so, by when it is likely to
start functioning there?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b) A.U.N.
D.P. assisted Project for seiting up
Central Agmark Research and Train-
ing Institute with the objective of



